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ment yarn should be regulated as
under i . .

(1) Export Houses should not be
permitted to import polyester fila-
ment yarn against expori of uncon-
nected products. In case it 15 not

feasible, only manufacturer-cum-ex-
porters of synthetic filament yarn
textiles may be given this facility
far captive consumption and against
export obligation of swnthetic fila-
ment yarn goods.

(2) The actual users allocation
should be confined to artsilk indus-
iry only.

(3) Any major policy decision
should be taken in consultation with
the Export Promotion Council.

(c) The points raised by the Asso-
ciation have been considered and it
_ has been decided that the policy as

laxd down should be allowed to ope-
rate and a review should be under-
taken jn December, 1977.

Lightning Strike by Air India Crew

2369. SHRI RAMANAND TIWARY:
Will the Minister of TOURISM AND
CIVIL AVIATION be pleased to state

(a) whether his attention has been
drawn to news item entitled ‘Lightning
Strike by Air India Crew, in Indian
FExpress of 27th October, 1977; and

(b) the reaction of Government
thereto and steps propused to be taken
to avoid its recurrence in future?

TITE MINISTER OF TOURISM AND
CIVIL AVIATION (SHRI PURUSHO-
TTAM KAUSHIK). (a) Yes, Sir.

(b) The Air India Cabin Crew As-
snciation (AICCA) went on a flash
trike without notice for one day on
25|-'.'.0-TT for the allged reason that
Air India Management Ignored AIC-
CA’s appeal not to permit carriage of
arms, ammunitions and lethal wea-
Pons on board the aircraft. The Air-
I'l_dill Management held discussions
With the representafives of the Asso-
clation to restore normaley but the

Association did not respond favourab-
ly and continued to disobey lawiul
orders. The Management was con-
strained to issue a notice of lock-out
as per provisions of the Industrial
Disputes Act, 1947, in the Inflight Ser-
vice Department of Air-India to be
etlective from 2-12-1477, or any day
thereafler. Air-India Management,
however, continued efforts for
an amicable settlement. The Regional
Labour Commissioner (Central) fixed
the conciliation proceedings on the
issue on 21st November, 1977. How-
ever, np understanding was reached.
Air-India Management held "bilaferal
discussions with the Cabin Crew Asso-
ciation on the 24th November, 1877
and settlement was reached. The Cabin
Crew Association withdrew their di-
rective and agreed to restore normal-
cy. The Association also apologised
on behalf of the Cabin Crew for parti-
cipating in the strike on the  26th
October, 1977. The Air-India Manage-
meut have, thercfore, withdrawn the
lock-out notice and the suspension or-
ders and charge sheets issued to the
Cabin Crew members.

It is always the endeavour of Air-
India Management to settle such dis-
putes by mutual discusslons.
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